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INDIAN FrzmMms 1IN COMMONWEALTH
ArTs FEsTIVAL LONDON

204. Surr SITARAM JAIPURIA:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) the names of films and docu-
mentaries which are proposed to be
includeg in the Commonwealth Arts
Festival to be helg in London; and

(b) the criterion for the selection
of the films?

THE MINISTER or INFORMA-
TION anp0 BROADCASTING (SHRI
MATI INDIRA  (GANDHI): (a) The
following feature and documentary
films have been entereq officially by
the Government in the Common-
wealth Arts Festival to be held at
London: —

Feature Films

(1) Charulata—Produced by M/s.
R.D.B. & Co., Calcutta.

(2) Woh Kaun Thi—Produced by
M/s. Prithvi Pictures, Bombay.

Documentary Films

(1) Women of India  Produced by Films

Division
(2) Invitation to En- Do.
chantment
(3) The Twin Val- Do.
leys
(4) Jain Temples of Do.
India
(5) Call of the Flute Do.
(6) Our National Do.

Game Hockey

The documentary film “Sapna Aur
Sach” produced by Shri R. C. Misra,
Bombay, has been directly entered by

him in the Commonwealth Arts
Festival, London.
(b) Films are selected in consul-

tation with the film industry and the
Films Division, in accordance with
the rules and regulations of the
festival. :
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206. Surr G. K. KAPOOR: Will the

Minister of CoOMMUNICATIONS be
pleased to state:

(a) whether Government have re-
ceived any complaint that the sheds
of the P. & T. Workshop at Jabalpur
are very inconvenient from the point
of view of efficiency and health of
officials working there; and

(by if so, whether Government
have made any enquiry into the
matter?]
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+[Tee DEPUTY MINISTER 1N THE
DEPARTMENT or COMMUNICA-
TIONS (SHrr B. BHacavaTtI): (a) and
(b) There was no complaint. How-
ever, there was a suggestion made by
the Labour Officer for improving the

-

+{ ] English translation,
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arrangements for removal of fumes
from the galvanising shop. As major
structural changes are needed this
will be taken into account while re-
designing the layout in connection
with modernising the tube making
plant.]
EDUCATING MASSES ABOUT FAMILY
PLANNING ON RADIG

207. SErr JAGAT NARAIN: Wwill
the Minister of INFORMATION AND
BROADCASTING be pleased to  state

whether it is a fact that Government
are considering a proposal to educate
the masses about family planning
through radio broadcasts

Tre MINISTER orF INFORMATION
AND BROADCASTNG ( SHRIMATI
INDIRA GANDHI): Programimes to edu-
cate people about family planing have
been broadcast from all Stations of
All-India Radio since 1959. They are
now being increased in view of the
recent drive launched by Government
to popularise a new device and
generally to emphasize the urgent
need for family planning in our
country.

INPIAN CASUALTIES ON KUTCH BORDER

208. Tuaxkur BHANU PRATAP
SINGH: Will the Minister of
DereNceE be pleased to state:

(a) the number of Indian military
personnel killed in the recent fight-
ing on the Kutch border; and

(b) the number of Indian military
personnel found missing during the

military  operation on the Kutch
border
Tue MINISTER oF DEFENCE

(SHrr Y. B. Cuavan)- (a) Nine, of
whom six were killeg in the Dbattle
field and three died of wounds receiv-
ed in action.

(b) Nineteen, of whom  sixteen
were taken prisoners by Pakistan and
subsequently releaseg by them on
14-8-1965 on an exchange basis. The
remaining three are still on our ‘miss-
ing’ list. ’
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REDUCTION IN THE TOTAL HOURS OF
WORK
209. Surt T. V. ANANDAN: Wil

the Minister of LABOUR AND EMPLOY-
MENT be pleased to state whether
there is any proposal under Govern-
ment’s consideration for introducing
40 hours a week in all the industrial
concerns in the country?

THg MINISTER oF LABOUR aND
EMPLOYMENT (Surr  D. SANJI-
vAyYva): No.

CONSTRUCTION OF A WALL IN FRONT OF
InpTAN EMBASSY BUILDING IN JAKARTA

210. Surr A. ). MANIL: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that a six-
feet wal] has been constructed in
front of the Indian Embassy Building
at Jakarta to safeguard it against
violent demonstrations; and

(b) if so, at whose instance this
wall was constructeg and whether the
Embassy has borne the expenditure
on the construction of the wall?

Tue MINISTER oF EXTERNAL
AFFAIRS (SARDAR SWARAN SINGH):
(a) The fencing around the Chancery
building at Jakarta was replaced by a
regular wall. Similarly a wall was
also constructed around the compound
of the Embassy Residence.

(by The walls were constructed as
a normal measure of protection of
property by us and the Government
of India have borne the expenditure.

ELIMINATION OF NUCLEAR WEAPONS

211. Surr A. D. MANI: Will the
Minister of EXTERNAL A¥FFAIRS Dbe
pleased to state:

(a) whether it is a fact that ac-
cording to a press report publisheg in
the Daily Telegraph to the effect that
during his visit to Londop the Prime
Minister had expresseq the view that
it was much better to work for the



